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(c) to (e) The State Gov rnm nt 
of Hima hal Prad h had approached 
the Centre for providing cent er c nt 
ub idy on fungicide. 0 prop al for 

providing upport pric for appJe ha 
b en rec ived from th Sta t Govern-
ment. part from advance relea e of 

ntral ub idy a above, the State 
Government has been advised telegraphi-
cally to u th ir margin money for 
natural calamities to take pr v ntive 

ntrol and to supply 
fungicide p r c nt ubsidy 

marginal farm r 

al 0 b en approved for variou 
plant prot ction measures. 

Fak Permit For Fair Price Cem nt 

409. SHRI ANA D SI GH 
Will the Minist r of FOOD AND CIVIL 
SUPPLIES b plea ed to state: 

(a) whether it is a fact that a 
rack t involving th is ue of fake p rmit 
for the purcha e of fair price cement 
has been unearthed in Delhi r centJy; 

(b) if so, wh ther any inquiry ha 
been mad in this r gard; and 

(c) what action has been taken 
again t the rae eteers ? 

THE MI ISTER OF STATE 0 
THE MISTRY 0 FOOD A 0 
CIVIL SUPPLIES (SHRI BHAGWAT 
JHA AZAD): (a) to (c) Ye, Sir. 

lhi ,Admini tration ha r ported tha t 
a first information report wa lod d '" 
in thi r gard on 23-12-1982 t Police 
Station. Shahadara. As a re ul,t of 

u quent inv tig tion 
Polic , p r on h ve 

urther action would b ta n by th 
Delhi Admini tration after inve ti .. 
ga t ion are completed. 

Roller Flou 

*410. S RI 

ills Gu rat 

Wi II the Mini ter of 000 
SUP LIES b plea d to stat 

(a) th number of roHer Bour 
mill working in Gujarat State and the 
pre ent monthly 'capacity; 

(b) wh ther it is a fact that t 
quanti ty of wh at supplied to them i 
much Ie s than the capacity; 

() wh th r it is aJ 0 a fact that 
C ntral Gov rnment h ve ermitted 
in tallation of additionaJ JlliH in the 
State· 

(d) if so, the numb r of letter of 
intent js u d and what is th milling 
apaci ty of each rolling Bour mill per 

day and the quantity of wheat requir d 
per mon th for rolling by the mill' and 

(e) whether Government 111 
consid r to r I ase additional wh at for 
tho new roller flour mills f r which 
licence have b en j ued? 

THE MI ISTER OF STATE OF 
THE MINISTRY OF FOOD A D 
CIVIL SUPPLIES (SHRI B GWAT 
JH AZAD): (a) At pr ent the e 
are 20 licensed units in Guj rat with 
monthly capacity of 20,636 tonnes. 

(b) Y , Sir. The present monthly 
allotm nt to Gujarat State is 8, 00 MTs 
p r month. 

(c) and (d) Out of the new units 
permitt d to be s t up or registered by 
the Governm nt of Gujarat during th 
period June 1979 to May 1980, when 
uch permi ion could have be n accord .. 
d, even have b en licen ed and are 

included in the answer to part (a). 
ix more unit hav b n cleared by the 

Central Government and re under 
construction. All these new unit have 
a capacity of 750 tonn per month. 

(e) The allotment of wheat to 
variou States for grinding by roller 
flour mills i made on month to month 
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ba is depending upon the availability of 
toe with the Central Pool, requirll1ent 

of such products in the State and other 
relevant factor. The reql\irement of 
newly commi ioned uni t ha to b 
m t out of the total all cation of 
wheat to the State Government for thi 
purpo e. 

Le age Of Revenue In CPWD, Land 
D.O. Aand DDA 

*411 SHRI ATAL BIHARl 
VAJPA E: WHI the Mini tcr of 
WORKS A D HOUSING be plea ed to 
tate: 

(a) whether a large amount of 
Gov rnment dues are lying unrecovered 
by Central Public Works Department, 
Land and Developmant Office and D lhi 
Development Authority; and 

(b) if 0, the steps taken to top 
leakage of r venue and re over ov rn-
ment du ? 

TH MI ISTER OF P ARLI -
ME TRY AF AIRS, SPORTS AND 
WORKS AND HOUSING (SHRI BUTA 
SI GH): (a) Ye , Sir. 

(b) Maximum pos ible teps t. 
recover Government dues in accordance 
with the law are being taken. 

Eradication Of Pests 

*412 SHRI K . RAMAMURTY: 
Will the Mini iter of AGRICULTURE 
be plea ed to state : 

(a) the steps being taken to 
eradicate pests and diseases affecting 
crops in 300 lakhs hectares and cutting 
agricultural production to the tunc of 5 
to 25 p r cent; 

(b) the details of the scheme 
under which R . 5 lakhs would be given 
to each of the 5100 blocks during the 
curr nt kharif ea on for purchase of 
inputs; and 

(c) how much of the above finan-
cial allocation ha already been released 
by the Cen tre ? 

E MINISTER 0 STATE IN 
I TRY OF AGR CULTURE 

OGENDR MAKW A): (a) 
following re the important teps 

taken for radication of pests a~d di ea es 
affecting th ... crop in th country: 

(i) Centra] financial a sistance to 
the State Governments/Union 
T rritori under the ntrally 
Spon ored S heme for ontrol 
and Eradication of Pc ts and 
Di a of griculturaJ Impor-
t n c including Weed Control 
in End mic Areas; 

(ii) ontinuous p t and disease 
ur iJlancc, induding rapid 

roving surv ys in the tate; 

(iii) Popularising integrated pest 
management. Thi programme 
mainly aim at popularising 
adoption of variou cultural, 
mechanical and bioligical me-
th d inc1uding need-ba ed 
ppiication of ecologically 

accepted pe ticides' 

(iv) Imparting training in variou 
aspect of plant protection to 
in-service personn I and unem-
ployed agricultural graduates; 

(v) do tion of village in order to 
tran fer plant protection techno-
logy to farmers; 

(vi) n uring upply of quality 
pa ticides. 

(b) Under the Centrally Sponsored 
Scheme for assistance to sma]) and 
marginal farmers for increasing agri-
cultural production, the outlay for this 
year per bl ck is R . 5 lakh for each 
of 5019 blocks in the ounlry. Fifty 
per cent of this amount i borne by 
the Central Governm;}nt and the balance 
50~o by the State Government. In the 
ca e of Union Territories, the total 
outlay i borne by the Government of 
India, Of Rs. 5 lakhs, 3.50 lakhs are 
for sub idy on minor irrigation, 
Rs. 0.50 lakh is for fruit and fuel tree 
plantations and Rs. 1.00 lakh for distri-
bution of miniki ts of fertilisers and 
seeds of oilseeds and pulses, land 
development and staff. 

(c) The Government of India have 
o far released R. 35.01 crores to the 

States who have agr ed to provide th 
m tching contribution. 




